
 8  P.A.C.  Report

 [Sh.  Rangarajan  Kumaramangalam)

 section  (1)  of  section  619A  of  the  compa-
 nies  Act,  1956:-

 t7  Review  by  the  Govemment on  the
 working  of  the  National  Research
 Development  Corporation,  New
 Delhi,  for  the  year  1991-92.

 (2)  Annual  Report  of  the  National
 Research  Development  Corpora-
 tion,  New  Delhi.  forthe  year  1991-
 92  alongwith  audited  Accounts
 and  Comments  of  the  Comptroller
 and  Auditor  General  thereon.
 [Placed  in  Library  See  No.  LT-
 3495/93]

 13.22  hrs.

 COMMITTE  ON  PRIVATE  MEMBERS
 BILLS  AND  RESOLUTIONS

 Fifteenth  Report

 {  Translation)

 SHRI  SHYAM  BIHARI  MISRA
 (Bilhaur).  Sir,  |beg  to  present  the  Fifteenth
 Report  (Hindi  and  English  Version)  of  the
 Committee  on  Private  Members  Bills  and
 Resolution

 13.22  1/2  hrs.

 Public  Accounts  Committee

 Forty  -Second  Report

 [Englist.

 SHRI  ATAL  BIHAR!  VAJPAYEE
 (Lucknow):  |  beg  to  present  the  Forty-
 second  Report  (Hindi  and  English  versions)
 of  the  Pubic  Accounts  Committee  on  action
 taken  on  155th  Report  of  Public  Acounts
 Committee  (8th  Lok  Sabha)  on  Union  Ex-
 cise  Duties  Taking  irregular  credit  of  duty  of
 Rs.  1.17  crores  on  bese  yam  and  _  its
 utilsation  for  payment  of  duty  on  textured
 yam

 MARCH  3,  1993  Multimodal  Transportation  536
 of  Goods  Bill

 13.23  hrs.

 COMMITTEE  ON  GOVERNMENT
 ASSBRANCES

 Ninth  Report

 [Translation]

 DR.  LAXMINARAYAN  PANDEYA
 (MANDSAUR):  Sir,  |  beg  to  present  the
 Ninth  Report  (Hindi  and  Engliksh  Version )
 of  the  Committee  on  Govemment  Assur-
 ances.

 13.23  1/2  hrs.

 [English}

 MULTIMODAL  TRANSPORTATION  OF
 GOODS  BILL.

 THE  MINISTER  OF  STATE  -  THE’
 MINISTRY  OF  HUMAN  RESOURCE  DE-
 VELOPMENT  (DEPARTMENT  OF  YOUTH
 AFFAIRS  AND  SPORTS)  AND  MINISTER
 OF  STATEIN  THE  MINISTRY  OF  PARLIA-
 MENTARY  AFFAIRS  (SHRI  MUKUL
 BALKRISHAN  WASNIK):  On  behalf ०  Shri
 Jagdish  Tytlar,  |  beg  to  move  for  leave  to
 withdraw  the  Multimodal  Transportation  of
 Goods  Bill,  1992  which  was  passed  by
 Rajya  Sabha  on  the  22nd  December,  1992
 andidid  onthe  Table  of  Lok  Sabha  on  the  23
 td  December,  1992.

 MR.  DEPUTY  SPEAKER:  The  ques-
 tion  is:

 “That  leave  be  granted  to  withdraw
 the  Multimodal  Transportation  of  Goods
 Bill,  1922  which  was  passed  by  Rajya
 Sabha  onthe  22nd  December,  1992
 and  laid  on  the  Table  of  Lok  Sabha
 on  the  23rd  December,  1992",

 The  Motion  was  adopted.

 SHRI  MUKUL  BALKRISHNA  WASNIK:
 1  withdraw  the  Bill.


